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SHRI MAHANT
NATH

DIGVIJAI

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that about one
hundred criminals armed with lethal weapons
attacked the Railway staff at Asansol Rail-
way Station on the 27th May, 1969;

(b) if so, the extent of the damage done
to the Railway property and the number of
persons killed and injured; and

(c) the steps taken by Govenrment in
the matter?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) About 15
to 20 criminals armed with sword, Bhojali
and lathi etc., in their bid to break open a
wagon, attacked on interveation some rail-
way staff in Asansol yard on 27. 5. 1969.

(b) Due to timely interveation of Rail-
way Protection Force Staff and Railway
employees there was no damage done to the
Railway property. Three pzrsons (Railway
employees) were injured.

(¢) (i) Government Railway Police,
Asansol, registered a case No.
14 under sections 148/332/326/
461/371/5111PC on 21.5,1969
and arrested 18 criminals.

(ii) Joint raids by Government
Railway Police and Railway
Protection Force are made to
apprehend bad characters and
Railway criminals.

(iii) Armed patrolling by Railway

Protection Force is also being

done.

Lorry-train collision

252. SHRI V. NARASIMHA RAO 1

SHRI P. C. ADICHAN :

Will the Minister of RAILWAYS be
pleased to state :

-
(a) whether itis a fact that there was
a collision between a lorry and the Madras-
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Banglore Express on the evening of the 27th
May, 1969;

(b) if so, the number of persons killed
and wounded as a result thereof;

(c) the amount of compznsation given
to those killed and wounded; and

(d) whether any inquiry has been
ordered into this incident?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a). Yes.

(b) In this accident 3 persons were kill~
ed and 11 sustained injuries.

(¢) No claim for compensation has been
received or paid so far.

(d) Yes. According to the finding of
the inquiry Committee the lorry crashed
into the closed leaf of the level crossing
gate, over shot into the track and hit into
the 3rd and 4th coaches of the train for
which the lorry driver, who dizd as a result
of the accident, was responsible.

Setting up of a Watch Plant by a
Swiss Firm
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Will the Muister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS be pleased to
state :

(a) whether a Swiss Watchemaking
firm has renewed its earlier offer of setting
up of a production unit in collaboration
with a private Indian firm;

(b) if so, the reaction of Government
in this regard;

(c) whether the Secretary of his Minis-
try, who recently visi'ed G:neva also, found
the Swiss Watch-makers more anxious to set
up their units in India;

(d) the details of the report, if any,
submitted by him; and

(e) what action, if any, is being taken
by Government in this regard?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) to (¢). During his recent
visit to Gzneva, S:cretary (ID) in the Union
Ministry of Industrial D:velopment, Internal
Trade and Company Affairs, held brief dis-
cussions with the representatives of the Swiss
watch industry. It transpired during these
discussions that the, Swiss watch industry
which had earlier shown interest in setting up
a watch factory in India with capital parti-
cipation was again kesn on‘doing so. Their
representatives indicated, that they had
coaduct:d nego*iatiors with several Indian
partizs but so far they had not finally settled
with any Indian collaborator. The policy
of the Govt. of India, in regard to foreign
investment and collaboration was explaiaed
to them and they were inform:d that bzfore
concluding their collaboration arrangemeats
with any Indian party they should obtain the
concurrence of the Govenment with regard
to capital investment, phased programme of
manufactue, export obligations, pricing,
technical control etc. They were inform:d
that the Govt. of India would have to be
satisfied that arrangements in this regard
were satisfactory before any scheme could be
approved. As and when a concrete and
satisfactory proposal is received further
approprite action will be taken.
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Luggage Checking on North East
Frontier Railway

254, SHRI V. NARASIMHA RAO:
Will the Minister for RAILWAYS bz pleased
to state :

(a) whether luggage checking fs being
reintroduced on the Gauhti-Tinsukia and
Lumding-Darapur Sections of the North-
East Frontier Railway;

(b) when the checking of luggage was
introduced and on which sections; and

(c) the reasons for discontinuing the
same?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) and (b).
Luggage checking was introduced from 24th
April 1966 on Gauhati-Tinsukia and Lumd-
ing-Badarpur (not Darapur) sections. It has
not been discontinued.

(c) Does not arise.
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